years,

) 80 ng’da\n_jgh{erﬁw ife of ..
betongitg to BIHAR LEGSLATIVE ASSEMBLY SBCRETARIA

service and presently working as ... ASSISTANT .

¥aai..

fhevdpanen

give herein below the detzils of the assets (immavable, movable, bank balance, ete.) of

myself, my spouse and dependants*

A, Detalls of movable agsets
(Assets In joint name Indlcating the extent of joint ewaership will also have to be
givern) '

TEh, Bezeription Salf Spouse | Dependant-i | Dependant-2 | ﬁa«pmdnnﬁ-a
M | RS, I 115 Hams Mame | Etc Name
{0} | Cash

Lot Ll 5000 (- | NIL NIL NIL NI

| €l | Deposits In 60000/ ' i '

Banks, Financtal 10,05 / Bl EIN N
Institutions And SRI-8rHARY
Nen-Banking “B':':QE'H“"‘“”‘% NiL NiL NIL NI
' Financial 74,000/~
]
Campanies Tcrcl BANK

T [ Bonds, g ' )

. | Dabentures and
Shares n NIL NiL  Nio NiL | NIL
- conpanies

(v} | Other inangial |Lic poLicy | h

- | Instituticns, NO-§5150
NSS, Postal £167T Annugl
E&vfngs Lic Prem- 23172 NI NI NI NI
Fqﬁdegr EJEC LIC paLicy NO-

| |PPP=Si000j=pa, i@n 08188 | _ 3

(v} | Motor Vehicles
(detalls of _ :
_mak'e, ete.) NIL NIiL NiIL NIL NI L.
(v} | Jewellery (ave | Y ‘
| details o [Value-tqoe] NIL- NIL NIL NI L—
w-éaght and -
valug) abprox
{vii] | Other assets, , : : 7
stich a5 values } s N 1L NI
of claims / NIt NI (i ks,
interests

© Note: Value of Bonds / shares / Debentures as per the latest market value In Stock

Exchange in respect of listed cempantes and as per books in the case of non listed
companles should be given.

* Dependant here means 3 person substantially dependent on s

employee,

mcoma of the

bardars. Rbas [P

KAvsHAL |KISHORE SINGIH




B.

Datails of Immovable assets

[Mote: Properties in joint ownersiip incicating

aisa have to be indicated]

St‘.

" Descriptien Salf

" Bpouse
L Hame(g)

the extert of joint owaership will

" Dependant-1
Hame

Fependant-%

Hare

Degpendant-3
Ete, Nama

| _Ho,

(i)

i

agricialtural Land

- Location{s}

- Survey number(s)

- Extent (Total
feasurertant)

-Current market value |

NIL

NIL |

N|L

NIL

NIL—

(ify

| ~Current market value

Hpmﬁ.grh_u[mral Lanid
- Lacatlonfs)

- Survey number(s)

- Extent (Total
MESsLrETent)

NIL-

NI

Nl

NIL-

NI

(ili)

| and residentiall
| Locatian(s)

‘number(s}
| = Extent (Total

| - Current market.

Buildings (Commercial

- Survey (door

Aieasurement)

value

NIL

NI

NI

NIL

NIL.

(V)

Cnumber(s).
| messtrament)

_value

Houses / Apartments,
ete. '
- Loeation(s)

- Gurvey fdoor

- Extent {Totai

- Cugrent macket

NIL,

NIL

NIL

NI L

(V)

Others (such &8

inferest ""'*ﬁ'ﬁ@“"ﬁw

“Nll'L.l

NIL-V

NIL

NIL

NI L

(2)

;nstﬁmsmﬁﬂfd@ﬁmnmentﬁUCa

1 glve. hersiﬂ beiow the details of my liabiiities ! overdues (o pui}llc financial

[Mn’ce : Plegse glve .,eparata details for each item)

Sr. '
Hﬁf

T Gescription

&

l{i} Luang from Eﬁﬂkﬁ

=12 B

Amnmt Dmﬁ-h naé!ﬁ»g as

uuuuuuu FriREEHE

T

1(il} Loang Fram f‘ﬂamlal
institubions

”_Nll...

i) Government Dues
(&) dues to departments
- dealing with government
' _gggmmﬁﬁahan '

Nl'—

(o} duts to departments

dealing with sdpply of
water

NIL-

(c] dues to de[:iartr'ner‘stf
dealing with supply of
electricity

N L~

5 |




faﬁ}‘{;ues to de partmerzﬂs H 7 L
dealing with telephones | N ’ L" ‘ . N “"f
(e} dues o departments
dealing wilh government . .
transpart (including NI NIL

_airerart and helicopters)

(F} Other dues, If any NI ' " NIL ?

(6} | (i) Income Tax including >
surcharge [Also indicate Pe” ad Mm'“ 2020-Feb ?’}

the assessment year upto | Thcome tax Fmd- 23256 ]—- NI
which Income Tax Raturn
flled. Glve also Permanent | PAN No—~DMRPB 33554
Aceount Number (PANY]
(i) Wealkh Tax [Also
Indicata the assassment B Nl
year upto which Weaith
Tax return filed, ]

(1il} Sales Tax [Only in Evii ' 5
case of propristary NI NI
business} : , ‘ :

| () Property Tax B NTL

- GPF/CPR/PRAN Mo, lolo4056372% J

Gender - = ]EWF}

datecteith = 513 0[5 | 1] 919 19 | womupr
cassieiosp = [ iy
Cadre =

| ASSISTANT., BIHAR. LEGISLATIVE. ASSENBY
{Full Name e.g. 8,A.5.-Bihar Administrative Bervice,

6.5.5.- Blhar Secretarlat Service etc.)

Home District o BEG USARA ‘

I hereby declare’ ‘that tﬁ-& atmva deta;ls are true to the bast of mf
knwﬂedga and he!leff.

Signature 67:0"?.0{

BANIMNH BHART)

fame of Employee! ... 0 FaRieeT RIS
Plac&paxm—’ ‘ Deslgnatiant...... ﬁfng&NT SRR L i
Da't@!q’oo""'aql“ -[Jepartment‘..[%!.ﬁﬁp\ LEG"QLATWE" AR LS EMBLY ,
' P&TNA
Note: Please sign each page of the declaration. Asset declaration farm

must ba in A4 size white paper with computer typed (single side)
in prescribed format,

Bordava Bhaski®



